I TEM NO. 6 COURT NO. 4 SECTION 11
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl.) No(s). 10090/2016
(Arising out of inpugned final judgnent and order dated 16/11/2016
in CN  No. 9023/ 2016 passed by t he Hi gh Court of Judi cature
Al | ahabad)
ARVI ND KUMAR AND ANR Petitioner(s)
VERSUS
SANTOSH KUVAR VERVA AND ANR Respondent ( s)
(with appln. (s) for exenption fromfiling c/c of the inpugned
judgnent, exenption fromfiling OT. and interimrelief)
Date : 05/01/2017 This petition was called on for hearing today.
CORAM :
HON&#39; BLE MR JUSTI CE RANJAN GOGO
HON&#39; BLE MR JUSTI CE ASHOK BHUSHAN
Petitioner(s) M. Amt Yadav, Adv.
Ni | akant a Nayak, Adv.
Kaushal Narayan M shra, Adv.
J. K. Mshra, Adv.
M. Shishir Deshpande, Adv.

SS=d

For Respondent (s)
UPON hearing the counsel the Court nmde the follow ng
ORDER
Heard the | earned counsel for the petitioner and
perused the rel evant material .
Appl i cations for exenpti on from filing of ficial
transl ation and from filing certified copy of t he
j udgnent are all owed.
| ssue noti ce.

Until further orders, there shal | be stay of

further pr oceedi ngs of conpl ai nt Case No. 202/ 2012

agai nst t he pr esent petitioners pendi ng in t he Court
of Addl . Chi ef Judi ci al Magi strat e- 6, Agr a, Uttar

Pr adesh.

(Neetu Khaj uria)
Court Master (Asha Soni)
Court Master

at



